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found-that if the quota oy.tem were 
to be introduced unrt candidates were 
to be given to the State3 in propor-
tion to their population then 31 
candidates would not be entitled 
to be appointed. evon though they 
have comr out successIull in the com-
petitive ~ amina b!  n~ d those pr:sts 
will have to be given to os~ canJi-
dates who are much below in the list, 
80 far as merit is concerned. That 
I. the difficulty. 
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Shrl Basappa: Moy I know whether 
Government is aW:l:'C of the imbalance 
created in the d;ninb ra i ~ serVICe! 
of the various a ~s and, if so, what 
steps are being a ~n to remedy this? 

Shrl Bathl: It i. onl. to rc",cdy the 
situation that we lire thinking of vari· 
DUS steps. 
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!>hrl M. C. Cbarrl,,: Concretp pro-
posals tram non-Hindi State. to help 
the propagation "f Hind: are :eceiv-
ed with enthusiasm, nnei f.Jl! suppurt 
Is being given. I :,aVe got hOle a list 
of the statement us tl whTlt w.! haVE' 
done. what we .u'e rioin,'! and what 
We propose to do. Any .u~ e. on 

that We are not encourar:ing the pro ... 
pag"tion of Hmdi b non-Hindi States 
1s not correct. 
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Sbri M. C. Cbllgl.: There Is no pro-
posal tOI' opening Hinal universiHe .. 
But there is B propl)sl'Il whiC'h ,,:e ore 
studYing ot having ,d,DOI. with Hindi 
as the medium. W~ have special 
funds allocated for that purpose. 
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8brl M. C. CM.:I_: Mav I ilve th ... 
figures? For the propag.tion and 
development of Hil1lli, 0 humble pro-
viSIOn of Rs, 3 lak!"!. wa~ rn3,je in the 
First Plan. It was raised to R.. ~O 

lnkhs in the Secon1 .~ on. In 1h8 
'l'hild Plo" .• "hough • provhion of 
Rs. 235 lakh. WQs made, In the Orst 
four years of the Pbn an e ~nd ure 

of Ro. 318 lakbo has !)""n Incurr"'" 



3059 Oral A'<.Iwers SEPTEMBER 1, 196$ ilial An.sw ..... 

During 1966-66, a '·otal prOY);lOl1 of 
Ra. 191 Iakhs hal been :nade for the 
schemei -"1or the ro a a io~ ond 
deyclopment of Hindi. I , ~ tho 
figures speak for themselves. 

Sbrl Prakash Vir Shutri: What 
about the Fourth Plan? 

Shri M  C 'Ch I"!": .\ J.lrOYISlon of 
Ro. 039 J. 11... tentatively 
approved for Ihe Fourth Plan. Whe-
their it will be :lcccptl'd or not, I do 
not know. 

8hri Kapur SInJl'h: Curb your ex-
1 ravnganee. 
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Sbrl M. c. ba~!i  That is not true 
dS far as my in~ i .ry is Ct)ncerntd. I 
do nt}t -know abont other Ministries. 

Sim Hem Raj: May I Imow whirh 
ot the States in :he .outh have made 
Hindi a compulsory SUbjl'ct JI1 thC' 
..,hoob and which of them have not 

d' c SO? 

Shrl M. C. Chs.;h" My mfornl8lion 
is that a11 States, oxcept Modras, have 
mnde Hindi compu',sory a. part of 
the thrce-Ianguacc formula 

Shri A. P. Sharma: Just now the 
han. Minister stated th"t Hindi 
medium .chools are being opened in 
the non-Bindi speaking States. May 
I know how many such schools have 
been opened in the various States and 
how many are proposed to be opened 
in the near future? 

8hri 1ft. C. Chac!a: TIlls i •• new 
""heme tor the Fourth Plan. 

Sbr1niati Tarkesbwllrl /'lilll'.; In 
view of the facl that ill large number 
"f Government emplor-in tile Cen-

traJ Government as well as 1lI the 
State Government. are not knowing 
Hindi, may I know whether sperlal 
arrangements will be made for them 
to learn Hindi by opening night 
schools or by doing other things? 

Shri M. C. Oharla: Yes, Sir. Ther. 
is an arrangement for non-Hindi Gov-
ernment servants to learn Hindi. 
There shOUld be no difficulty. and 
there i. no difficulty. Anybody who 
wants to learn H;ndi can learn It. 

Shri Surendranatb Dw\vedy: May I 
know wfiether the money allotted for 
the propagation of Hindi in non-Hindi 
States has been fully utilised and, If 
not, wha1 percentage of it has been 
utilised? 

Shrl M. C. Oharls: I have got the 
fig!!res of amounts utilised for various 
projects. It is • rather long Ii.t. We 
have got various schemes and I hnve 
got the figures of amount. spent by 
~ac  State on various schemes. The 
Hou.e will not have the patience. 

Mr. Speaker: That information 
might be placed on the Table of the 
House. 

Sbri M. C. Charla: I will do that. 

Shri Kapur Singh: In part (c) of 
the Question which· is now being 
answered on the fioor of the House. 
II claim is mode that Hindi is the 
national language. 1 wnnt a categori-
cal answer as to whether the Govern-
ment accepts Hindi a. the national 
an ua~e of this country. 

Shrl M. C. Charla: I can on: \ re-
lI""t the language of the Constitution 
to which all of us .wear OUr loyalty 
that Hindi is the omclal languoge of 
India. 

Shrl U, M, Trivedi: Arising out of 
tili. QUestion, will the Minister be 
pleased to say what steps have been 
taken by the Govemment in regard to 
Tamilnad where every effort has been 
mRdr to wipe aut what h.s been 
\o\Titlpn hy the Government on boards 

in Hindi and whether any action has 
been taken against those penon. who 
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bave done that? In regard to the 
Dcwasthanam Board, all the notIces 
which hitherto appeared in H neli have 
been taken out from Ra",,',.,waram 
T0mple. 

Shrl M. C. Cbagla: We must have a 
little patience. My han. friend knows 
the troubles we had recently. I am 
,ur. with the passage of time, with a 
little' patience and tolerance on our 
side. Tamilnad will also faU In line 
with other parts of the country. 

Shri P. R. Patel: I ~n  to know 
why Hindi has not been made a com-
pulsory subject in vernacular ochools 
in Madra:.; and the reasons for It. 

Sbn'M. C. Chagla: The Chief Minis. 
ter o{'Madras-he is also the Educa-
tion Minister-told me that although 
Hmdi was not compulsory in Madras. 
millions of students are studying 
[lindi and that voluntary effort has 
been so successful that, for the time 
be,ng, it was net necessary to intro-
d uCc compulsion. 

Shri ShivaJi Rao S. Deshmakb: May 
I know what is the existing nature of 
financial aid to the existing Hindi 
medium s.:hools in non-Hindi areas? 

Sbrl M. C. Cb"l'la: As I said, there 
arc nO Rindi medium schools at pre-
,ent. This is a new project which 
we want to start in the Fourth Plan. 

Shrl Sblvajl Rao S. Desbmukh: My 
question was as to what is the nature 
of the financial assistance for the 
existing Hindi medium schools in the 
",m-Hindi speakine areu. 

Shrl M. C. Cbalrla: As far a. 1 
k.now, there are no Hindi medlum 
,choola .t present 

Sbel SbivajJ Rao S. Deobmakh: 
There are at present such .chool •. 

Mr. SPMker: He has not got the 
information at present. 

Dr ..... eu Sell: JIUt now the han. 
Minister rave the flrures of the 
amounu apent for Ibe propagation of 
Hindi. 1 want to know. according tn 
the three. language formula. how 

much money has been spenl for the 
propagation and deveiopment of other 
national languages in India. 

Mr. Speaker: This Question is about 
the propa,ation <>! Hindi. Shrimati 
Savltri Nigam. 

Shrl Kapur SlArb: This question 
naturali), arises oill of the Informa-
tion which the hon. Minister hill! 
riven. The House is anxious to know 
what I, being done with regard to 
the other part of the programme. 

Mr. S""aker: Not under thi. Ques-
tion. 

Dr. Raaen Sen: Part (e) 01 the 
QuestIon relates to the propagatlDn of 
the naticnal language Now, unller 
the Constitution, an the Indian langu-
ages are national languages There-
fore. mv question is quite r~ c an  

ht're. . 

Mr. Speaker: Th .. is for the l'rnpa· 
~a ion of Hindi. 

Shrl A. P. Sharma: Hindi i;; Illihonai 
language. (:ntL'Truption). 

Shrimatl Savltrl Nigam: May 
know how tar it is correct that the 
grants kept for helping Government 
Dgencies have not been spent fully 
nnd, it the answer is in the affirma-
tiVE', what are-thp rcnsOn~ tor thl' 
ssmt!"! 

Shrl M. C. Charla: The a .. umption 
underlying the hon. lady Member'. 
question b not correct. We are help-
ing voluntary organisation" and we 
nave gpent quite a large amount. If 
the hon. Member wnn ~ ~ de-taUs, 1 
ean give them to her. 

Shrlmati Savltrl NI,am: I think tho> 
han. Minister has not followed my 
question. In the statement Itsetf It 
has been mentioned that the ,rant.l to 
Government agencies are given for 
the development of the language. I 
wanted to know how far it Is correct 
that the granls which were kept for 
this particwar pU\'l>01e have not be .... 
utilised fally The ~mm~n  I, 
tuJly responsible tor thlt. 
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Mr. Speaker: That is what the 
Minister has said that the assumption 
by the Member is not correct. 

8':lrl Basappa: May I lmow whether 
the Pre5:dent and the Members of the 
Executive Committee of the Dak-
shina Bharat Hmdi Prachar Sabha 
recently met the Prime Minister and 
also the Education Minister and, if S0, 
what was the main substanoe of their 
conlention and how 'far was their re-
quest acceded to? 

Sbrl M. C. Cbalrl,,: I think b~ han. 
Member is referring to the delegation 
which waited on me day before yes-
terday. We only discus""d the ques-
tion of tbe recognition of the degrees 
which they arc awarding. I said that 
as far as Government is concerned, 
We recognise the degrees and, as far 
as the "Universities arc concerned, 
they arc autonomous and that I will 
persuade the Univcrs:ties to recog-
nise the degrees conferred by them. 

Sbrl Basappa: They met the Prime 
Minister also. 

Sbrl M. C. Ch.gla: I do not know 
what happened between them and 
the Prime Minister. I know what 
happened between them and myself. 

Sbrl Rem Barua! May I know if It 
Is a fact that when Rajaj! was the 
Chief Minister of Madras he made 
Hindi compulsory in tha't State and 
when Mr. KamaraJ became the Chief 
Minister of Madras, he dispensed with 

(I) r.=Mrl in U,.itJlrsity Dtpartments : 

Prof("ssor 
Reader 
Lecturer 

h) T,lIthtrs in a/Jiliaud col/tges : 

Principal 

Sr. Lecturer tReader 

ucturtT : 

Senll" Scale 
J uui~r Seal. 

Hindi and all that? Is it brcause at 
Mr. Kamar.lj's wishes that our pres(>nt 
Education Minister ha,; r!'fused to 
make Hindi compulsory in .~.1ras  

Shrl M. C. Cbatla: I am not fami-
liar with ancient h!stury. 1 only keep 
in touch with modern history. 

Sbrl Hari Vi.hnu Kamath: This Is 
not so ancient. 

Pay-Scales of UnIversIty and College 
Teachers 

+ 
r Shrlmatl Tarkeshwarl 
Sinha: 

·332. { Shrl Ramesbwar Tantla: 

l Sbrl Vlsbwa Nath Pande,.: SbrJ Ram lIarkh Yadav: 

Will the Minister of Education be 
pleased to state: 

(a) whether It Is a tael that the 
University Grants Commission has 
recommended enhancC'd pay-sc.:lle 
for teachers of Universities nnd am· 
Iiated Colleges; 

(b) it so, the pay-scnles recommen-
dcd by it; 

(c) whether the Government have 
accepted this recommendation; and 

(d) the additional financial liability 
involved in the implementation of 
this recommendation? 

The MInister of Educatloll (Sbrl ]II. 
C. ChaJIa): (a) Yes, Sir. 

(b) A shtement Is laid on the Table 
of the House. 

R •• 1 - -1 ~1 . 
Rs. 700--50--1250. 
R •. 400-4<>-8oc-5C-950 

I. RI. 800-S<>-Il50,'Rs. 1000 
-5<>-1500. 

n. R •. 70<>--4C'-IICO 
Rs. ~ ~ oo. 

Ro. ~ -~ - - O. 
R •. 30<:>-2S-600. 




